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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

o.A.NO.63912022
(1. A.29312023)

Pritpal Sha rnta

Government of NCT of Delhi & Ors.

Vs

...Applicant

... Respondents

(ATR) ON BEHALF OI- CE,NTILAL GITOTJND WA'I'EITACTION TAKEN RE,PORT
AUTHORI1'Y (r{-2)

Hon'ble Tribunal vide para t24 (i) of the order dated 28.08.2024 directed central Ground water

Authority (cGwA) ,.to own the responsibility of assessing status of groundwater in terms o/'

quality, quantity, availability .for abstraction and recharge and aid and advise Delhi Jal Board

(DJB) in regulating drawl of grouncl water assessment unit wise in NCl', of Delhi by catrying oul

requisite scienriJic studies emd issuing dppropriate directions/making appropriate

recommendations to DJB and the concerned Deputy Commissioner (revenue)'"

In pursuance of above dircctions it is most rcspectfully submitted that:-

l. on the basis of scicntific tcchniques/study, central Ground water Board (cGWB) is

carrying out Ground Water Resource Assessment annually. The report published during 2022 &

2023 has already been shared with Delhi Jal Boartl (DJB) and DC ofthe respeclive districts ol

the NCT of Delhi. As per study, CGWA issued recommendations/directions to DJB and District

collecto(s) (Revenue) vide this office letter No. NGT (PB)/020/) 0A-63912022-524 dated

22.11.2024,u/s 5 of Environment (Protection) Act,2005. copy marked and annexcd herewilh as

Annexure- I.

2. Ilon'ble Tribunal vide para 124 (ii) also directed cGWA/DJB and District collector

(Revenuc) of'each district of NCT otDelhi to seal all the.functional borewells which do not have

valid No objection Certifcate. In this regard, CGWA has also dirccted DJB and DC to seal all

illegal bore wells without valid NOC vide letter mentioned in preceding para (i.e., Annexurc-I)

and also directed to submit Action Taken Report to Central Ground Water Authority within onc

Month from thc date ofissue ofthe letter, Action Taken Report from DJB is still awaited.
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3. Hon'ble Tribunal vide para 124 (XiiD directed GGWA to upload link on the main page of its

website the information regording the status of grountlwater, the necessity of regulotion, the

copies of public notices issued by CGIYA and measures taken for regulations, mandgement,

conservation ond recharge of groundwafer. In this regard, it is submitled that the information

regarding the stalus of groundwaler, lhe necessity of regulalion, the copies of public nolices

issued by cGWA and messures taken for regulalions, management, conservalion and

recharge of groundwater (Compendium) hasbeen uploaded in the CGWA website'

It is also submitted that Ministry ofJal Shakti has launched a new portal that is Bhu-Neer

App for processing of new applications for issuance of Noc to Project Proponent (PP). The

provision of grievance module for complaint monitoring of complaints/ grievance for illegal

ground water abstraction is also being incorporated.

TI ')-o

VINO DHAUNOIYAL
Adminisl.ator

C€ntral Ground Water Authority
Govemmsnt ot lndia

Minlstry of Jal Shakti
Departrnenl ot Waler R€Eourcss, RD & GR

N6w Oolhl

DI.]I,III

Through

D^rED z4oho>+-

2_

GIGI C. GEORGE,ADVOCATE,
STANDING COUNSEL (UOI)

CH. NO.457, LAWYERS BLOCK.I,
DELHI tllcH COURT. NI:W DEI.HI

C i g i cgeorge.adv 42 O y ah oo.in
M-98 r 06253 l5

(For Central Ground Water Authority)
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il#:il:fii'n'1"' Pssslr'6ss' RD &

Ee-ntral Ground Water Authority

6ir.,in's c"r"P,t olaf Palme Road

Sec -3 Hauz Khas, R K Puram

New Delhi - 110016

E-mail cgwa@nic'in

lratcdr ! 2 n2l

Contd. Pagc No'2

\o. \(; I ( t'tl)/il:0/( ).\-oJ9i 2022 - s )
Itt.

V lhc ('hict t't"ctrti\c ollrccr'
l)clhi .l l llour''i'
Varu,,al"t* ('rtlltl.llcx' st tl'l ( r)l(rlt) '
x,;;;.:",i1;'t \cs t)clhi' l)cllri-l 10005'

:r,hic.- r)ircr,i(,s rrc,,,,, ,,c,'1r:'|ri(nrs rlli';:illl ;lI: I 'i.ll':lll'.:l l['i,lliJl'i:;;I'l;*::
,t,,. it,rn t,lc \(i l. I)r'irtcrn'tl Ilcrl(lr

l'",r.,'. a',,,r.rr,,,.,rr .'r ri t ,,t l).ll\r & ( )r' '

sir' -cd aborc' it is to statc thal thc llon'blc N(i l' Principll llcnch'

ln rclcrcncc to thc strb'iccl cllcd-iIDo\c' rr '] ll.i',"-li, nassc.inO.ANo 0l9otl02l
N.., il;; ;l G I 21 ( i i & ( i i)., I thc..""lt; 

ipl.- *;i[-"illl;;; ror ronv in g rrirecrions:

titlcd as 'Pr itpal Sharura lersus (io'

Itrnt: <tl rluulit-r. tluttttltt.\'. tt\ 'ttt!"',1i' il.-ru,, ,..r"r,rr"r, ,,,.,.!.,rr,,nrirr, 
Llirt.liors *tL*r,xD.lB in r,tg uing 

""'t" .7,,1;jr"'J,,,tlics ontl ,:rr,r, ,.,1.r!r,,; 
De put), Connissiuvr -'::;::;f,,1;:' ;ii,i;:,::,,;;,i;;":''''" ijn u'a 'h" 'on"":'',,,i,., rvi,,gistrutc in xL'r ot

i',l",lrli,i1.- "*, ulso hus rhe rlcsignation und N*ers ol 
'D:'

Dtlhi utttl is referr"a ' 'iii'iZ'ii"i 
to'u pilou' o' D'i"i:Llit'it;':;i":;lli":?i:';

.. 
^ 

, -ttt\' ( ', )trttrtissiontr lRcvtnte)' ofcuch rctenue ureu tt

,, 
"ii:,i;';ii:,i;;,i;:i;;:::::;,i:;:"i;r 

d Dcthi' "hich !::::!:,:","llli;,\'i'"i,,',,,'1'.t,'ti',',1,"',,i'l rli' tr"i"l'in i ""t D" purv L' ontmi ss ione'r ( Re':''* ) il''::'
ba ing ilkgal' o" o"1""'i'l ti"'to'"iii't"a *i'n innediate elfcct"

on the basis of scicntific rechniques/ study and the methodorogy rccommended b'

,,,*_d.p;;;;;i;;,"yyl*","jikll*:;;ilf.l?;';1,i3,iii';'J'iil:
;HI J.ffil::Til ffiTHi "i'ii 'l',"'u"' 

districts or thc NC r oi Dcrhi
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,\ccortlingiy'. (itoLtndrraler. in tcrnrs of Quarniti'. ()Lr.rlitl'. availabilit)' lirr ahstractl()n'

rec]Ltru,e and rccottrtrrcntlatitrtts,.lircetiolls thcrcto ll:i pcr (i\\ t{lr l0?-l arc cnclosctl as /\llnc\tlrc-

I-

liu(hcr, in e\crcisc ol thc po\\crs confcrrcd undcr Seclion 5 ofrhc ljnvironnrent (Protcction)

Act. 1986. CCiWA hcrcbl dirccts the Dclhi Jal Board to

1. cornply' rvith the rcconnlctrdations givcn in Annexurc.-l and 10 make policics follorving

thc scicntillc ,lrto pro"ir.l".l b1 tcntral Ground Water Authority for sustainablc

dcvelopmcnt ol' groundrvatcr in NCT ol'l)elhi'

2.takcimrncdiatcactionaganistillcgalborcrvclls'/tubcwellsfunctioningwithoutvalid
NOC frorn Dclhi Jal lloart unrl also provide a lisr of closed/sealed illegat bore wells/tube

wells to C(]WA.

3. suhmit an Action I'akcn Rcport to Ccntral Groundrvatcr Authority rvithin one month the

datc ol' issuc of thc lcttcr.

Non-subtlission o{' rcport $ithin albresaid periorJ will be construed as contravention of

Scction 5 of tinvironmcnt (Protection) Acl. 1986'

Yo rs Faithfully

a ll '),o La'-'
Membe r S retary

CGWA, New Delhi

( (r|\ t, ) :

i. 'l hc Olllcc of Dcputy Cotnntissioncr (North)' Kripanarayan Marg' Sham Nath Marg'

I).llri- I I0{):1. li'r'inlirrntiltit'n nn'J ncecssarl action

l. Ihc Oltlcc ol' t)cputy Comnlissioncr (South)' B D O Oltlce' N1 B Road' Saket' Nclv

l)clhi- I 10u17 . tirr inlormation and nccessary action'

l. I hc Olflcc of I)e puty Conrmissioner (Central)' Old Employment Exchange' Bldg ' Darya

(jani- t 10001. Dclhi. for information and necessary action'

,1. l hc Ol'llcc of Dcputy Contmissioner (East)' l' M Bandh Complex' Shastri Nagar' Delhi-

I 100-i l. for information lnd necessary action'

Cont. Page No.3

II I
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-3-

5'.lhc()lllccol.l)cputr(.otnnlissirrncr(\\.cs1).(io\l.irlicjL|lcSchtxlll}lrilding('orlpler.

Rattt I'ura. l)clhi-l l0U.l:. Iitr itt ltrrrnrtl iort atttl ttcucssur-r rclirrn

(r. 'l hc OIIlcc ol'l)cpurl' Cottttlt issiottcr (South-We st)' Aiirnn lllock Old l crnrinal I ar

lluilding. Kapashcra. l)clhi-l l0(X)7' lbr inlirrrnation nd ncccssar\ rtcti()n

7. 'lhc Olficc ol'[)cput] (lonttnissioncr (\i'rv l)clhi)' Illl' lam Nagar llouse' Ncrr l)clhi-

I I I rl)()t). lirr iltlilrtnulion ltttd lteuc:sat y itctit't:'

l{. I-hc Ollicc ol'l)cputl Conrtnissiottcr lNorth-liast)' WeaYcr

I 1(r0ql. li,r i ,irrnlalion attJ ltcccssarl lctiott

r). .l 
hc Olllce of Dcputy Commissioner (North-West)'

lirr inlorrtr.ttion lnrJ nc,:cssarl action'

Irnc l: ,\5 Above

EI-] I

Nlcmbcr SccrctarY

CCWA, l'lcw Delhi
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Annexu re-I

Titted Pritpal Sharma vs Govt. of NCT of Delhi & ors

(A) Status of Ground Water an terms of Quantity-
central Ground water Board is carrying out Ground water Resource assessment

annually. The report published during2022 & 2023 are already shared with Delhi lal

board & DC of the respective districts of NCT, Delhi. The gist of GWRA 2023 is as

follows:

As per the GWRE - 2023, the total groundwater recharge is 38,152.55 Ham and the

annual extractable groundwater resource is 34,449.23 Ham. The groundWater

extraction for all purposes is 34,150.55 Ham. The stage of groundwater extraction is

99.13 %.The district - wise GWRE -2023is as follows:

Table 7 District wise status of Ground water Resource 2023 for Na, Delhi

99.13

District Total
Recharge

(ham)

Annual
Extractable

Ground water
Resource (ham)

Total

CENTRAL 2451.5 2206.35 1496.18 0 244.77 1740.96 78.91

EAST 1636.03 1472.41 1282.16 0.2 110.55 1392.91 94.60

NFW DELHI 2913.O4 262r.74 2923.44 2.2 686.87 3612.52

NORTH 4675.71 4208.14 4052.92 50.308 489.77 4592.99 109.15

NORTH EAST 1775.23 t597.71 1513.62 176.76 1690.38

NORTH WEST 3713.58 3454.16 1778.741 0.56 499.01
338.61

2278.3 65.96

115.33SHAHDARA 1608.11 1,447.3 1329.10 0.5 1669.1

SOUTH 4474.46 4027.02 3807.97 0 733.13 4547.1 112.77

SOUTH EAST 2625.98 2363.38 2075.35 12.74 220.17 2308.26 9t .67

SOUTH WEST ?776.O9 6944.48 2496.6 0 4002.81 6499.41 93.59

WEST 4052.93 3647.64 2778.O0 0.6 731.98 3510.58 96.24

NAZUL LAND 509.89 458.9
34449,23

86.04 0

67.11
228

a462.44
314.04

34150,6Total 381s2.55 25621.01

Annual Ground Water Extraction (ham) Stage of Gw
Development

(o/o)Domest
tc

Industria Irrigatio
n

137.?9

0 105.80

68.43
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Da

Total no. Of Assessment Units: 34
N". 

"f 
oE Ar**ment units: 13 (Karol Bagh, chanakyapuri, Delhi cantonment v_asant

Vin.r, fVar"tu, Yamuna Vihar, Karawal Nagar. Shahdara, Vivek Vihar, Mehrauli, Saket'

Kapashera, Rajouri Garden)

No. of critical Assessment units: 12 (Kotwali, Gandhi Nagar, Preet vihar, Mayur Vihar,

Model Town, seemapuri, Hauz Khas, Defence colony, Kalkaji, sarita vihar, Dwarka, Patel

Nagar)

No. of semi-critical Assessment units: 4 (Alipur, seelampur, saraswati vihar, Punjabi

BaSh)

No. of safe Assessment units: 5 (civil Lines, Kanjhawala, Rohini, Najafgarh, Nazul land)

The detailed report is shared with DJB and Deputy commissioners of respective districts on

08.11.2024.

fa e 3 CATEGORIZA TIOtv of ASSESSMENT NCT DELHI

Semi-CriticalSafeName of
District

S. No Over-Exploited

Karol Bagh

Critical

Kotwa liCivil LinesCentral1

Gandhi Nagar

Preet Vihar
Mayur Vihar

7 trd5 L

Delhi Cantonment

Vasant Vihar

J New Delhi

NarelaModel Town4 North
Yamuna Vihar
Karawal Nagar

Seelampur5 North East

Kanjhawala Saraswati Vihar

Rohini

North West6

Shahdara

Vivek Vihar

Seemapuri7

MehrauliHauz Khas

Defence Colony
Kalkaji

Sarita Vihar

9 South East

sheraKaDwarkaNaiafgarh10 South West
Rajouri GardenPatel NagarPunjabl Bagh11 West

Nazul landt2 Nazul land
13t245Total

Chanakyapuri

Alipur

Shahdara

Sa ket
South
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(B) Status of Ground Water in terms of Oualitv-

The quality of groundwater in NCT of Delhi has been evaluated by sampling

and analysis of water samples collected from Groundwater Monitoring wells of

CGWB, SUO, Delhi. About 103 Groundwater Monitoring wells were monitored for

water quality during May 2023 representing pre-monsoon water quality'

The groundwater samples collected from submersible pumps and hand

pumps tapping phreatic aquifers are analyzed for all the major inorganic

parameters. Based on the results, it is found that ground water in the NCT of Delhi

is mostly of calcium bicarbonate (ca-Mg-HCO3) type when the total dissolved solids

of water is below 500 mgll (corresponding to electrical conductance of 750 ms/cm

at 25oC). They are of mixed cations and mixed anion type when the electrical

conductance is between 750 and 3000 ms/cm and waters with electrical

conductance above 3000 mS/cm are of sodium chloride (Na-cl) type. However,

other types of water are also found among these general classifications, which may

be due to the local variations in hydro-chemical environments due to anthropogenic

activities. Nevertheless, occurrence of high concentrations of some water quality

parameters such as salinity, chloride, fluoride, iron, arsenic and nitrate have been

observed in some pockets in few districts of Delhi.

Unconfined aquifers are extensively tapped for water supply and irrigation

across the state therefore; its quality is of paramount importance. The chemical

parameters like TDS, Fluoride, Nitrate, Iron, Arsenic and Uranium etc. are main

constituents defining the quality of ground water in unconfined aquifers. Therefore,

presence of these parameters in ground water in samples collected during NHS

monitoring along with block wise hot spot locations are mentioned below.

1. Electrical Conductivity (> 3OO0 pS/cm)- Block wise of Location of hot

spot for EC above permissible limit -

a) Alipur Block of North district- Bakoli, Singhola, Singhu

b) Dwarka Block of South West district- Dwarka Sec-5

c) Kanihawala Block of North West district - Nizampur
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2. Fluoride (>1.5 mg/liter) - Block wise of Location of hot spot for Fluoride

above permissible limit -

a) Alipur Btock of North Delhi district- Alipur Garhi, Khera Kalan, Rohini sector 28

b) Chanakyapuri Block of South West district- Sunder Nursery

c) Dwarka Block of South West district- Dwarka Sec-23

d) Kanjhawala Block of North west district - Nizampur

e) Mehrauli Block of South Delhi district - Jamali Kamal

f) Najafgarh Block of South west district - Jhuljhuli, Surheda

g) Narela Block of North Delhi district - Barwala, Bawana

h) Rohini Block of North West district - Rani Khera, Rithala Sector 5 Rohini

i) Saraswati Vihar of North West district - Sanjay Van

j) vivek Vihar of Shahdara district - Vivek Vihar

4. Iron (>1.0 mglliter) - Block wise of Location of hot spot for Iron above

permissible limit -

a) Mayur Vihar Block of East Delhi district - Chilla Saroda

3. Nitrate (>45 mg/liter) - Block wise of Location of hot spot for Nitrate -

a) Chanakyapuri Block of South West district- Sunder Nursery

b) Hauz Khas Block of South west district- Hauz Khas, Pusp Vihar Pz

c) Kalkaji Block of South West district- Okhla, R-Block, GK-1

d) Kanjhawala Block of North west district- Nizampur

e) Mehrauli Block of South district - Jamali Kamali, Gadaipur, Jaunapur, Jheel Khoh

f) Najafgarh Block of South West district - Surheda, Daryapur Khurd, Dichaon

Kalan, Najafgarh Town

g) Narela Block of North Delhi district - Narela

h) Patel Nagar Block of Central oelhi district - Pusa

i) Punjabi Bagh Block of West Delhi district - Baprola, Hiran Kudna

j) Rajouri Garden Block of west Delhi district - Tagore Garden

k) Rohini Block of North West Delhi district - Rani Khera
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b) Sarita Vihar Block of South East Delhi district - laitpur Khadar

c) Nazul Land Btock of South East Dethi district - Nazul Land

d) Defence Colony Block of south East Delhi district - Nangli Rajapur

5. Arsenic (>0.01 mg/liter) - Block wise of Location of hot spot for Arsenic

a) Mayur Vihar Block of East D€lhi district - Chilla Saroda

b) Defence Colony Block of South East Delhi district - Nangli Rajapur

c) Preet Vihar Block of East Delhi district - Bank Enclave

6'6.Uranium(>3oppb).BlockwiseofLocationofhotspotforUranium
above permissible limit -

a) Kanjhawala Block of North west district - Kanjhawala, Nizampur

b) Mehrauli Block of South district - Jaunapur

c) Najafgarh Block of South west district - Jharoda Kalan, Surheda

d) Narela Block of North Delhi district - Auchandi, Bawana, Hareoli

e) Punjabi Bagh Block of West Delhi district - Baprola

The analytical results show a concerning trend: compared to 2020, more

districts in NCT of Delhi had groundwater samples exceeding permissible limits for

Fluoride, Arsenic, uranium and Iron by 2023. This decline in water quality may stem

from geo-genic or anthropogenic sources. However, there is an improvement in case

of EC and Nitrate. This may be attributed to dilution owing to recharge. while most

samples from central Ground water Board observation wells meet drinking water

standards for basic Parameters.

(C) FinalRecommendations-

i, As per discussion held in the final meeting of Permanent state Level committee

(PSLC) on 03.10.2024, during the finalized of Ground water Resource Estimation

itwasdecidedthatareas,whereextractionismore,NoCforgroundwater
extraction is only issued when they have to maintain the balance of the quantity

of extraction water and the same or more than extraction, water has to

recharge. Otherwise, no NOC will be issued'

ii.DuringthemeetingitwasdecidedinoverExploitedTehsils(oE),RTRWHSiS
compulsoryinallGovernmentandprivatebuildingstoincreaseGroundwater
recharge. Also, an implementable notiflcation must be issued for buildings having

more than 100 m2 area.
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r.

vii.

v l.

It was decide that the stage of Ground water Extraction (soE) should not go

beyond 99 o/o, for that proper regulations have to be issued

In hot spot area, piped water supply will be must and also closing of hot spot

tube wells is recommended'

Recharge measures need to be taken in large scale for augmentation of Ground

Water resources.

Groundwaterishighlypollutedandisnotfitfordrinkingandirrigationpurposes
alongtheNajafgarhdrain.landfillsitesandindustrialbelts.Itisrecommended
that ground water should be used only after proper treatment'

In Dllhi, fresh ground water is underlain by saline/ brackish water. over-

exploitationofgroundwaterincertainareashasnotonlyresultedindepletionof
fresh ground water resources but has also led to gradual upconing of saline

water.Itisrecommendedtowithdrawpoorqualitywater,whichcanbeusedfor
growing salt tolerant crops like cotton, wheat, guar, chickpea' soyabean'

irgur.un", sunflower etc' in agricultural belts' In rest of the areas' saline water

canbeusedafterblendingforusesotherthandrinking.Withdrawalofsaline
water will lead to void space in the aquifer, which when recharged during

subsequent monsoon, will help in improving the water quality'

Wateruseeff'iciencymeasuresarerecommendedtoreducewaterdemand.
Water conservation will require changing habits and rethinking the way we use

water.
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